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(c) action Government .oropo to tak e 
io the matter : 

THE MlNISTER 0 
TRANSPORT (SHRI 

PATIL) : (a) Yes, Sir. 

HIPPING AND 

VEERENDRA 

(b) The Mnrrnugao Seamen's l.Jaion in 
their petition dated J 5tb. June, 1982 have 
mentioned mainly the following point :-

(15 Indian CDCs should b:! i,:; ued fir..;t 
to Portugue e JegeJ :.-ailing docu-
ment h olders and afterward to 

~  those Goan se  men who ::ire 
in possession of lndi':ln Natior.al 

Seamen Pa sport i ~ c  Lv them 
1Al sail at sea Gftc r Ooc.1's libera-
tion. 

(2) .It should be checked tllm Jndian 
CDC ere not issued ta a11y ·oan 
);Camen who have 110 pre cribed 
qualifications, :'ls r.'.!quu· d unlkr 

the rules  and regul::icions. 

(3) The issue of lndi n DCs to m en! 
p a  . port holders 'iho uld be lopped 
immediately and ti1 details of 
b gus . ea service. f urni.,becJ by 
the seamen. should ht! inve ti~t t

ed. 

(c) T he Government, after the liberntion 
o f Goa. bad taken action 1.0 is ue 1ndian 
CITCs in lieu nf Portug11ese ,1ailing docu-
ments. namely Longo C urso, ru!d E.quip-
agem /Passports, i. u  d by the i}ortugue..,c 
Authorilie to Goon , eamen wlw h ad some 
sea ervice to their credit. L::iter on, even 
1 ndian pas. port holder fro;;1 GoH with 

' 
some . ea ~ervice, were allowed Tr;dian CDCs 
in e, change of their Id documen ts. The!e 
Indian CDCs were issued aft.;;:- making a 
number of . elections in Goa. No oppositio-n 
was expressed at the time of i:; uing CDCs 
to Indian Pa sport holders b y any union 
of Goan Seamen. As practically aJI the 
Goen eamen, with rP.~cribt:  qualifica-
tio ns. who were in pos e.sion o f valid sail-
ing documents or some :xp<.:rience of sea 
voyage hnve been covered  by the selections 
made before i suing Indian CD C ·. it has 
been decided 1hat no m re selcctions will 
be made for the i_sue of fndi::.n CDCs at 

oa. The question of i ue of l ndi n CD 
to eamen \\·ithout pre ·cribec.l qunlifi ations 
or to mer pi.I port holders, do UOl ari e. 

Any pecific e  r lating Lo i ue of CD 
on the basi of bogu ea n ic , \ bi h mny 
be brought to the noti e of r>ov rnm  nt 
will be investigatecJ. 

P.arity in Grades of Supervisory tuff 

4067. S. RI RAMAVATAR SHASTRI: 
Wtill the Minister of RAILW YS be plea  -
ed to stale: 

(a) what were the grndc:> of diCierent 
categories of supervisory staff o( Engi-
neering, Mechanical, Signal and T elecom 
;ind Electrical Dcp::irtmenls in 1946 195 , ' 
1974 and 1982; 

(b) whether it is a fact that lhe parity 
of different grades of staff was d i turbect in 
the pan ; and 

(c) if o . what were the ba is of it ? 

THE D EPUTY MINISTER TN 1 H 
MTNrSTRY OF RAILWA YS AND  IN 

THE DEPART M ENT OF P ARLIA M N-

TARY APFATRS (SHIU 1•ALUK-
ARJ UN) : (a) The· gr:l<le·· of different 
ategorie o f  snpervi. orv tCltf cf ~n in eer

ing, Mechanical, Sign<:1l and T ele om a nd 

Eleclric::il Departments in 1946, 1958. 1974 
and 1982 are given as under : 

1946: The Railway. <lid not have u 
uniform pattern of pay . t:ale prior to 
adoption of the Pre cril Cd Sc::ilc f p{ly 
recommended by the F:rst Pay Commi -
ion. Hence the cale of pay of <-uper-
visory t, ff in 1946 i.e. immedi::itely be-
fore the introduction f the Pres<:rib d 
Scale widely v~ rie  and were not uni-
form. This wa due  to v. rying conditions 
in various Company il v ~ and in-
trodaction of ad hoc , c;i! to meet the 
requirements. · 

-----
1958 Rs. 360-500 (PS) 

~ . 300-400 (PS) 

:P.c:. 260-350 (PS) 

Re;. 200-300 (RS) 
Rs. 150-225 (PS) 
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197-t 

I 

1982 

.  R , . 840-1 040 (RS) 
Rs. 700-900 (RS) 

Rs. 550-750 (RS) 

R  . 425-700 (RS) 

R ~. S40-I 040 (RS) 
Rs. 700-900 (RS) 

Rs. 550-750 (}{$) 

Rs. 425-700 (RS) 

(b) and (c) The cales of pay in force 

from 1958, 1974 and 1982 ur b ed on 
the recommendations of the First Pay 

o i ~ion and the Third Pay Commb-
fon which have recomm nc.leJ these scak 

of P'•Y taking into account variou · fac-
tors in hiding duties ctn<:! re pon!iibiiities 

performed, qualifications required :ind other 

fa tor· whkh have also ..: n ~  from timt: 

to time. The relative p rity hth been con-

~i ere  by the Pay ommi sion" kc ping 

the!'e factor in view. 

Revreseotation from Indian RriiJways Signal 
.and Telecom Staff Association. Asansol 

4068. SHRI AJIT KUMAR /\1-lA 

Will the Mini ·ter of RAILWYS be le .~e  

l , talc : 

(H whether Government h ave re 'eived 

any repre entatio n d ated l 2 M::ir h. 1982 

from Indian Railway Sigll'nl and Te1ecom 
Staff A.. ociation, Eastern Railway, snn-

sol i i~ion ; 

(b) if o. the alient poin.t raised by the 
A p ia.tion; 

(c) tep.s taken so far by the Govern-

ment to fulfil their demand ;  and 

( <.l) if no step have been taken the 
r a ons for the delay '! 

THE DEPUTY MINISTER JN THE 
MINI RY OF RAILWAYS AND JN 

THE D EPARTM NT OF PARLIAMEN-
TARY A FAlRS : (SHRI l'vlALLIKAK.-
JUNJ : {a) to (d) Pre umably the refer .n  e 

i. to lhe repre entation t~  6-2-198'.t (as 
any repre entntion dated 12th : r~ . 1982 

i not readily located) made by the Indian 

Railv.ay Signal and Tel com Staff Asso-

ciation. Asaru ol, Eastern Railway, which 
i an · unrecogni ed sectional organisation. 
Thi repr'esentation contain general dt? 
mands st ·h as proper job analysis consider-

ing sophisticated cquipmrnt , supply of 

prop ... r materials and 8 hour duty etc. 

In accordance with the Government' 

policy, uch Jemands received from "V;:irious 

quarter are given due con icJeralion within 

the framework of existing mies and finan-

cial constraint and action as considered 

ne e ary is taken. The demands of the 

S & T Staff A sociation have al o been 
onc;ider d in accordance with thi · policy 

and uitable  action has been taken. 

More Mini Buses between R K Purnm 
and l.S.B.T. 

4M9. SHRr . T. DHANDAPANI 

Will the Minister f ·SHIPPING AND 
TRANSPORT be pleased to refer to tbc 
reply given to Unst:-irrcd Que tion No. 95 

dated 8th July. 1982 regarding Mini Bu" 

plying betwe n R. K. Puram and Inter-

State Bu· Terminal .  and rotate; 

(a) whether he is n ~rc that with the 

discontinuance of Matador S-::rvice between 

New  Delhi Railway Station and Dhaula 

Kua n via Corm:rnght Place, the Mini Bus 

from R. K. Puram lo Inter-State Bus Ter-

minals is the only bus serving p a. sengers 

travelling from Moti Bagh, Anand Nike-

tan, Shan1iniketa n and other nearby colonies 

to Connaught Place via Sardar P atel M arg, 

Willingdon o~ il l and Bangla Sahib, 

which is  o ver crowded almost on every 

trip; 

(b) if s-o. whether he will con id.., .. the 
neces ity of p·utting some more mini bu es 

o n t i~ roule; and 

(c) if not, the reasons thereof ? 

THE MlNl T  R _OF ST J\ TE JN THE 
M1NJSffRY OF SHJPPlNG AND TRANS-

PORT (SHRI SITA RAM K -SARI) : (H) 
to (c) In view of change-over facilitie. at 
Central Secre tariat anc.J Connauizbt Place 

~ > 




